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Rale* for Recruitment of local Advocates 
to Judicial Posts la  Manipur

4665. SHRI N. TOMBI SINGH : Will the 
Minister of LAW AND JUSTICE be pleased 
to state :

(a) whether the Government of Manipur 
have framed any rules prescribing the manner 
in which local Advocates may be recruited to 
the highest judicial posts in Manipur ; and

(b) if so, the mam features of the Rule f

THE MINISTER OF STATE IN THE 
MINISTRY OF LAW AND JUSTICE 
(SHRI NITIRAJ SINGH UHAUDHURY) :
(a) No, Sir.

(b) Does not arise.

Checking of Congestion and Robbery in 
Third Class Compartments

4666. SHRI N. TOMBI SINGH: Will the 
Minister of RAILWAYS pleased to state :

la) whether Government arc considering 
the enhancement of the facilities provided in 
third class compartments by checking conges­
tion and robbery in trains ; and

(b) if so, the main features of the proposals ?

THE MINISTER OF RAILWAYS (SHRI 
HANUMANTHAIYA) : (a) and (b) Subject 
to limitation of availability of resources by 
way of rolling stock, sectional and terminal 
capacity, it is constantly the endeavour of the 
Government to provide more and more 
accommodation for passengers where on 
any route trains tend to become overcrow­
ded, either by increasing the number of 
trains or by adding more coaches on trams by 
the use of heavier locos. Night passenger 
traim are escorted by Government Railway 
Police in affected sections. Close liaison is 
maintained between the Railway administra­
tion and the State Police (including the 
Government Railway) to ensure prevention of 
of crimc on Railways.
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New Industries in Tirhut and Bhagalpur 
Division in Bihar

4668. SHRI BHOGENDRA JH A : Will 
the Minister of INDUSTRIAL DEVELOP- 
MEN f  be pleased to state :

(aj whether any special uffort is being made 
to accelerate the industrial growth of Tuhut 
and Bhagalpur divisions in Bihar , and

(b) if so, the names of industries proposed 
to be started in these divisions ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVELOP­
MENT (SHRI SIDDHESHWAR PRASAD) :
(a) and (b). Government have selected 
ceitain districts/areas for grant of concessional 
finance from the financial institutions for 
starting industries there. The following districts 
of the Tirhut and Bhagalpur Divisions of 
Bihar, viz.; Champai an, Muzaffarpur, Dar- 
bhanga, Saran, Santhal Parganai, Purnea and 
Saharsa have been selected for this purpose. 
In addition Government have selected certain 
districts for grant of a Central subsidy amount­
ing to one-tenth of the fixed capital investment 
of new units to be set up there. For the S**tp 
of Bihar, Darbhanga and Bhagalpur districts,
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both in Tirhut and Bhagalpur Divisions are 
eligible for this subsidy. The concessions and 
the facilities to be allowed by the financial 
institutions and under the Central subsidy 
will help to accelrate the pace of industrial 
development in the backward districts of the 
State and it is hoped that entrepreneurs would 
fake full benefit of the various concessions.

Import of Tyrea

4669. SHRI MAYAVAN : Will the Minis- 
ter of INDUSTRIAL DEVELOPMENT be 
pleased to state :

(a) the loss in production suffered by tyre 
industry during the last one year on account 
of labour difficulties and acute power shortage;

(b) whether Government propose to im­
port tyres to meet the shortfall in production ; 
and

(c) the number of tyres imported during 
the year 1970-71 i

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVELOP­
MENT (SHRI SIDDHESHWAR PRASAD) :
(a) The loss in production suffered by the 
Automobile Tyre Industry on account of 
labour troubles and power shottage wa* about 
3 lakhs Nos. during 1970 and 150,000 Nos. 
during 1971.

(b) Import of Tyres is being permitted to 
State Road Transport Undertakings and to 
Vehicle Manufacturers to the extent of short­
fall.

(c) The number of tyres imported during 
1970-71 (April-November) is as under :—

Category of tyres Imports up to Nov.
1970

(Quantity)
1. Tyres cases for air craft. 1733
2. Tyre cases for motorcars. 464
3. Tyre cases for motor cycles 4502
4. Tyre cases for off-the

road vehicles. 109
5. Tyre cases for tractors 7037
6. Tyres cases for truck

and bus. 115
7. Tyre cases for other vehicles 3808
8. Solid rubber tyring for

motor vehicles, 184
9. Tyres flap* 396

10. Solid rubber tyring not
elsewhere stated 202

(Tonnes)

Parity In Relation to Amenities in Rail-
way and C. P. W. D. Quarters

4670. SHRI RAJDEO SINGH: Will the 
Minister of RAILWAYS be pleased to state :

(a) whether only one ceiling fan in type II 
quarters is provided and none in type I quar­
ters on the Railways;

(b) if so, whether in one of the inspections 
of Railway colonies in Delhi area, the then 
Railway Minister agreed that fans should be 
provided on the lines of C. P. W. D. quarters ; 
and

(c) if so, when the orders for the same are 
likely to be issued by the Railway Board ?

THE MINISTER OF RAILWAYS (SHRI 
HANUMANTHAIYA) : (a) Yes.

(b) No.
(c) Does not arise.

Treatment of Private Patients against 
Payment in Railway Hospital (Northern 

Railway)

4671. SHRI RAJDEO SINGH: WiU the 
Minister of RAILWAYS be pleased to state :

(a) whether private patients are allowed to 
be treated in Railways hospitals on payment,

(b) whether Railway doctors are paid non­
practising allowance;

(c) if so, whether 40 per cent of the charges 
recovered arc payable to the doctors and none 
to lower staff;

(d) the number of such cases„dealt with in 
Northern Railway Central Hospital and other 
similar hospitals on other Railway in the last 
two years; and

(e) whether in view of the dearth of medi­
cal facilities to Railwaymcn, Government pro­
pose to stop this practice ?

THE MINISTER OF RAILWAYS (SHRI 
HANUMANTHAIYA) : (a) Yes.

(h) Yes.
(c) Yes.
(d) 7918 on All Indian Railways, while 

only 110 cases in Northern Railway Central 
Hospital.

(e) No.




